IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI

IN THE MATTER OF:
Pankaj Sabharwal & Ors
Vs.

Supertech Ltc.

SECTION -
U/s 7 IBC code 2016

CORAM;

SHRI P.S.N. PRASAD

MEMEBER (JUDICTAL)
SHRINARENDER KUMAR BHOLA
MEMBER (TELCENICAL)

PRESENT:
For the Applicant
Tor the Respondent

COURT Iif

Item No.130
IB-1090(ND)/2020

....FINANCIAL CREDITOR

...... CORPORATE DEBTCR

Order delivered on 16.07.2021

Dide to paucity of time, the matter is adicurned as directed by Hon’ble

N A~ e
i‘l.l.';lD.bU)_ S,

- Purup on 08.09.2021.
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